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CENTRAL ADM!N!STRAT!VE TRIBUNAL, PRINCIPAL BENCH

CP Nq . 79/99 i n OA. 2646/96

New Delhi . this 1st day of July, 1999

Hon'ble Shri Justico V. Rajagopala Reddy, VCCJ)
Hon'ble Shri S.P. Biswas, Member (.A)

Cm Nath Mjndra

Hqrs. Office. Claim Branch
NDCR Bl! i I d i ng

State Entry Road
New De I h. i Pet i t i oner

(By Shri K..K.. PateI , .Advocate)

\/<arc;i!S

Shri S.P. t/ehta

Genera I Manager

Northern Rv^ai I way. N.Delhi . . Respondent

(Shri H. K. Ga.ngwan i , .Advoca t e)

ORDER(oral)

Shri Justice V. Rajagopala Reddy

It is represented by the learned counsel for

r'^^pondent that the order of this Tribunbal in

the 0.A has been ful ly conpl led with and there is no

grievanca against the respondent. Learned counsel

for the petitioner also admits that the order has

been duly compl ied with. In the ci rciumstances, the

CP is dismissed and the notice is discharged.
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( S B j swas)
Membe r (.A}

(V. Ra J agopaI a Reddy)
V i ce—Cha i rman(J)
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